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Learned counsel for the petitioner submitted that the tariff for the
generating stations and inter-State transmission system can be determined after
taking into consideration the audited accounts of the petitioner for the financial
years 2007-08 and 2008-09 which are to be filed by it. Learned counsel
accordingly prayed for time to file certain submissions in the matter.

2. The Commission allowed the petitioner to furnish the following information,
latest by 10.5.2009, failing which it will proceed with the determination of tariff in
terms of the judgment dated 23.11.2007 of the Appellate Tribunal for Electricity
based on available record.



(a) Details of the funding of the additional capital expenditure
incurred during 2004-05 and 2005-06.

(b) Detailed categorization of the additional capital expenditure
incurred during 2004-05 and 2005-06, in the prescribed format
with proper justification.

(c) Details of the provisions made towards Pension and Gratuity
Fund, the amount already collected till 31.3.2006, the balance
requirement, duly certified by the chartered accountants.

(d) Depreciation recovered against each of the subsidiary activities,
thermal generating stations, hydro stations and transmission
assets and Head office, Regional offices, Administrative and
Technical centres etc, during the years 2004-05 and 2005-06.
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